| TEM NQ 1A COURT NO. 7 SECTION |11

SUPREME COURT OF I NDI A
RECORD OF PRCOCEEDI NGS
ClVIL APPEAL NO(s). 6620 OF 2003

UNION OF I NDI A & ORS. Appel I ant (s)
VERSUS
MAHI NDRA & MAHI NDRA LTD. Respondent (s)

Date: 09/05/2014 This Appeal was called on for pronouncenent of
j udgnent t oday.

For Appel | ant (s) M. RP. Bhatt, S. Adv.
M. Arijit Prasad, Adv.
Ms. Shalini Kumar, Adv.
M. B. Krishna Prasad, Adv.
For Respondent (s) M. Gaurav Goel, Adv.

—

or M. E.C. Agrawal a, Adv.

Hon' bl e M. Justice Sudhansu Jyoti Mikhopadhaya pronounced
the judgnent of the Bench conprising His Lordship and Hon' ble M.

Justice J. Chel ameswar.
The appeal is allowed in terns of the signed

reportabl e judgnent.

[ Meenakshi ] [ Usha Shar mg]
Court Master Court WMaster
[ Signed reportable judgnment is placed on the file]
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